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The Minister of Agriculture (Dr.
P. S. Deshmukh): A grant of Rs.
1,360,000 and a loan of Rs."2,25,000 have
béen sanctioned.

Cattle and Dairy Development

923. Shri D. C. Sharma : Will the
Minister of Food and ture be
plensod to state the central assistance,
if any, given during 1956-57 to the Punjab
State for the improvement of cattle or for
dairy development ?

The Minister of Agriculture (Dr.
P. S. Deshmukh) : Cattle development
schemes involving Rs. 1,93,920 as central
subsidy and Rs. 9750 as loan have been
sanctioned during 1956-57. The LC.A.
R. have, in addition, sanctioned Schemes
msti?g Rs. 3,03,36? ft:g che:rch ﬁn c:;nle

blems. Proposals for iry Develop-
:'::nt have not so far been received from
the State Government.

First Plan Allocation to Punjsb
Shri D. C. Sharma :

m{Sardu bal Singh :
Sardar rd @

Will the Minister of Planning be
pleased to lay on the Table of the Sabha
a statement showing the amounts of grants
and ioans allocated to Punjab under the
First Five Year Plan under different heads
and the amounts actualy, utilised upto the
aist March, 1956 ?

The Deputy Minister of Planning
(Shri S.eg. Mishra) : The required
information is being obtained and will be
placed on the Tabie of the House, when
available.

National Extension Service Programme

M‘”s. Sgi D. C. Sharma : Will the
inister Community Development
be pleased to state:

(a) whether it is a fact that under the
Second Five l‘:’m Plan the lmlmﬁdnun;ﬂa-
wrations in the country are bei e
responsible for the execution of l&monu
Extension Service Programme; and

(b) if so, what are proposed to
be taken for sume‘::gl tng effective
implementation of the scheme ?

of Community Deve-
e SR
Pll;ﬁhuml. ¢ hd

The i
(b)' following steps have been

(i) The role of Panchaysts and other
local self-governing institution
in rurm development has been
stressed with the State Govem-
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(ii) Arrangements are being made for
giving orientation in work of
D?ehpmmr to Panchayat persom--
nel.

(iii) Panchayats are now being repre--
sented in all Block Advisory
Committees,

(iv) It has been agreed that Panchaya's.
should be authorised to take up -
development work (planning as
well as execution) up to a limit of.
Rs. 2,000/- in respect of items .
admissible under grants-in-aid.

(v) A provision of Rs. 25,000/- per-
year per block to be spent wholly
through the agency of Panch--

:
g
3
5

- () whether Government s satis-
fiel that full juse of the talent of the-
graduates of the Kashi Vidyapith and
other national universities is  being
made in the work assigned !
;ﬁ&menger guides on the various railways;

(b) Whether these graduates have rep-
resented their case fmmﬁﬂlcr use .;F their
time and energy in their sphere of work.

The Deputy Minister of Railways .
snd  Transport (Shri YH (,l:
Yes, within the duties assigned to them.

(b) No.

for urban water supply
and schemes during the years
1952-53, 1953-54 and  1954-55; and
(b) the names of schemes for which
were sanctioned the
ameunt utilized during these years?
The Minister of
)t (@) and

y
Programme was started
in  1954-55. The questiom of giving-





